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COURT NO. 38    
(DIVISION BENCH-III)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE TALWANT SINGH

AT 10:30 A.M.

1. W.P.(C) 5557/2019 JASPAL SINGH ANKUR CHHIBBER,ARUN BHARDWAJ
   CM APPL.24362/2019 VS UNION OF INDIA AND ORS. ASHWANI BHARDWAJ,NIKHIL BHARDWAJ
   CM APPL.36118/2019 ABHINAV KAUSHIK,K.C.MITTAL
   CM APPL.44120/2019 RUCHIKA MITTAL,YUGANSH MITTAL

AMIT P.SHAHNI

2. W.P.(C) 5310/2015 DIRECTOR,DICTORATE OF INCOME TAX (HRD) R.RAMACHANDRAN,LAKSHMI GURUNG
& ORS. SIDDHARTH GUPTA
VS RAMESH DANG & ORS. KUNDAN KUMAR LAL

COURT NO. 6
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 4:30 P.M.

1. W.P.(C)9347/2019 MS.SANCHI DILAVARI RAJESHWARI H., MOHINDER J.S.RUPAL
   CM APPL.40537/2019 VS. UNIVERSITY OF DELHI AND ANR. KOUSIK GHOSH, AMIT BANSAL
   CM APPL.46208/2019 SEEMA DOLO

COURT NO.35  
HON'BLE MR. JUSTICE SURESH KUMAR KAIT 

AT 10:30 A.M.

1. W.P.(C)13901/2018 ANJU BALA A.K.BHARDWAJ,JAGRITI SINGH 
VS GAIL (INDIA) LIMITED AND ORS. V.K.GARG, NOOPUR DUBEY 

AMIT KUMAR



05.11.2019               J-2             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

COURT NO. 49
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2:15 P.M.

1.RFA 1029/2016 NATIONAL SMALL INDUSTRIES CORP LTD MANVI GOLA
VS. M/S SUPER PACKERS & ANR

COURT NO. 43
HON'BLE MR. JUSTICE YOGESH KHANNA

1. RFA 191/2019 MOHD.AZIZ DIWAN SINGH CHAUHAN
   CM APPL.10858/2019 VS RIYAZUDDIN VIMAL PUGGAL

COURT NO. 20
HON'BLE MR. JUSTICE NAVIN CHAWLA 

AT 10:30 A.M.

1. W.P.(C)10111/2018 ALKEM LABORATORIES LTD. ISHANI CHANDRA,SHUBHIE WAHI
   CM APPL.39483/2018 VS UNION OF INDIA AND ANR. KIRTIMAN SINGH,RIPU DAMAN BHARDWAJ
   CM APPL.39411/2019 WAIZE ALI NOOR,ROHAN ANAND
  PRATEEK DHANDA,T.P.SINGH

2. W.P.(C)10751/2018 M/S LEEFORD HEALTHCARE LTD. ADITYA P.ARORA,UDIT CHAUHAN
   CM APPL.41873/2018 VS UNION OF INDIA AND ANR. KIRTIMAN SINGH,RIPU DAMAN BHARDWAJ
   CM APPL.41874/2018 WAIZE ALI NOOR,ROHAN ANAND
   CM APPL.41875/2018 PRATEEK DHANDA,T.P.SINGH

3. W.P.(C)11285/2018 HORIZON BIOCEUTICALS PVT LTD PRABHAT KR.CHAURASIA,KIRTIMAN SINGH
   CM APPL.43810/2018 VS DRUGS CONTROLLER GENERAL RIPU DAMAN BHARDWAJ,WAIZE ALI NOOR
   CM APPL.43811/2018 OF INDIA & ANR. ROHAN ANAND,PRATEEK DHANDA,T.P,SINGH

4. W.P.(C)11399/2018 ZEE LABORATORIES LTD. SIDDHANT BAMBHA,KIRTIMAN SINGH
   CM APPL.44090/2018 VS UNION OF  INDIA AND ANR. RIPU DAMAN BHARDWAJ
   CM APPL.44091/2018 WAIZE ALI NOOR,ROHAN ANAND

PRATEEK DHANDA,T.P.SINGH

HIGH COURT OF DELHI  REGISTRAR(LISTING)
  04.11.2019


